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SOUND/UNDAMAGED PROPERTY DESTRUCTION (EAR- 54)

Attached to and forming part of the Policy No. _______________________

It is hereby understood and agreed that subject to the terms, exclusions, 

provisions and conditions contained in the Policy or endorsed thereon and 

subject to the Insured having paid the additional premium, in the event of 

total or partial damage or destruction to the property insured hereunder 

the destruction of undamaged property forming part of the contract works 

necessary for the replacement and reinstatement of the damaged property  

is covered so long as there is no change to original design.
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